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because the Leader of the House has said that he couldn't comment on it until
and unless he got the full facts. Now, let us go ahead with the other work.

SHRI NILOTPAL BASU: But the point, Madam, is that they have
made a number of wild allegations and those are all on record.
...(Interruptions)... Let those allegations be expunged from the record, and let
only the comments of the Leader of the House be on record. Otherwise,
many of the wild allegations they have made...

THE DEPUTY CHAIRMAN: Okay. I have a suggestion. When the
correct facts are placed before the House, if you think there are wild
allegations and what they allege is not true, then they will be removed
automatically. So, let the statement come.

SHRI NILOTPAL EASU: I have no problem with that.
THE DEPUTY CHAIRMAN: Okay. Now, Mr. Moolchand Meena.
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SHRI A. VIJAYARAGHAVAN (Kerala): Madam, I associate myself
with it. ...(Interruptions)...

SHRI RAJU PARMAR (Gujarat): Madam, I also associate myself
with this. ...(Interruptions),..
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SHRI DINESH TRIVEDI (West Bengal): Madam, I
associate myself... (Interruptions)...

SHRI PRASANTA CHATTERJEE (West Bengal): How are they
totally silent now? ...(Interruptions)...
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Something has to be done by the Government. ...(Interruptions)... 1
know people are being killed. ...(Interruptions)...

THE DEPUTY CHAIRMAN: Please sit down. I have heard about
enough atrocities in this House today. ...((Interruptions)...

SHRI A. VIJAYARAGHAVAN: What is the response of
the Government? ...(Interruptions)...

THE DEPUTY CHAIRMAN: Everybody, including the
Chair condemns any atrocities...

SHRI JIBON ROY: What is the response of the Government?
...(Interruptions)...

THE DEPUTY CHAIRMAN: Now, please sit down. (Interruptions)...
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THE DEPUTY CHAIRMAN: I agree with you. ...(Interruptions)...
Now, I have to give one direction that we will have lunch hour. Mr.
Vijayaraghavan, you can speak after lunch hour so that you don't break your
speech.
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THE DEPUTY CHAIRMAN: Okay; I have said it. I have already
given instructions. The House is adjourned till 2 o'clock for lunch.

The House then adjourned for lunch at fifty-four minutes past
twelve of the clock.

The House reassembled after lunch at two minutes past two of
the clock, THE DEPUTY CHAIRMAN, in the Chair.

GOVERNMENT BILLS
The Appropriation (No.3) Bill, 2003
And
The Finance Bill, 2003 - Contd..

THE DEPUTY CHAIRMAN: Now, we shall take up the
Appropriation (No.3) Bill, 2003 and the Finance Bill, 2003. Mr.
Vijayaraghavan, you are the only speaker from your Party. You have been
allotted 23 minutes.

SHRI A. VIJAYARAGHAVAN (Kerala)) Madam Deputy
Chairperson, I thank you for giving me this opportunity to speak. Madam, we
are discussing the Finance Bill and the Appropriation Bill. At the outset, I
would like to say something about the tall claims of the Government and
"what happens in practice. =~ Madam, at the time of the Budget Speech, the
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